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The 20th February,2023

No, LGL.259l2022l58.- The following Act of the Assam kgislafive Assembly which

received the assent of the Honble Governor ofAssam on 15th Febnrary, 2023 is hereby published

for general information.

ASSAM ACT NO. )O(VOF2023

@eceived the assent of the Governor on 15th February, 2023)

THE ASSAM TAXATION LAW VALIDATION
(REPEALING) ACT,2022
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Preamble

Short title,
extent and
Conrmeno€ment

Repeal and
savings

AI\
ACT

torcpeal the Assarn Toration law Validation Act, 1961.

Whereas it is expedient to repeal the Assan Taxation
Law Validation Ac! I 961;

It is hereby enacted in the Seventy-third Year of the

Republic of India as follows:-

l. (l) This Act may be called the .dssam Taxation Law
Yalidation (Repealing) Acr, 2022.

It extends ts the uihole of the State of Assam.

It shall come into f,orce at once.

Arsau Act
No. I(VI of
t96r

Assam Act
No. XYI of
I96l

(2)

(3)

2. (l)

(2)

The Assam Taxation Law Validation Act. 196l is

hereby repealed.

Notwithstanding such repeal unfler seetion 2, tho
validity or effEct or consequerce ofanything ahcady
done or $dered or any right, title, obligafron or
liability already acquired, accnred or insurr€d or arty
remedy or proceding in respect of nry such right,
title. obligation or liability or penalty, claim or
demand etc. already enforced under the Act so

rcpeale4 shall !s deemed to haye been validly done
or ta&en or passed uudet the conesponding
provisions ofthe Act so repealed-

GEEIANJALI DAS SAIKIA,
Secretary to the Government of Assam,

Legislative Deparbnent, Dispur, Guwahati-6.
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